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• Adulteration iu Fertilizers

334. SHRI V. SOI3HAr-.:A DRES-
WARA RAO V ADDE: Will the Mi-
nister of AGRIU.lLTORE be pleas-
ed to state:

(a) whether the Government are
aware of the fact that large scale
adulteration is going on in fertilizers:
and

(b) if so, the action taken to stop
the adulteration and ensure its proper
quality to protect the interests of the
farmers?

THE MfNlSTER OF STATE 11\
THE MINfSTRY OF AGRICUL-
TURE (SHRI MULLAPAL LY R:\-
MACHA'iDRAN1: (a) Government
is not aware of :1I1V larzc scale adul-
tcration of fertilizers. ~

(b) State Governments have been
given adequate powers tu ensure
quality of fertilisers under the Pro-
visions of Fertiliser Control Order.
They are reminded periodically for
effective enforcement. The State Gov-
ernments have· notified fertiliser ins-
pectors Ior effective enforcement or
the Provisions of the Fertiliser Con-
trol Order. They ha ve also set up
ouality control laboratories to test the
quality of fertilizers. Fertiliser Con-
trol Order has recently been amend-
ed to provide for compulsory rrint·
ing of batch numbers on bags of
SSP and fertiliser mixtures as also
for ensuring minimum laboratory fa-
cilities for all manufacturing un it,
for the required quality cOdro.1 yl
their products. The Central r~rl.ll1-
ser Qualitv Control and Training
Institute provides regular training t~l
State Enforcement Officer, .md Fert 1-

liser Analysts.

Terrorist Activities in J & K &
Punjab

3~5. SHRI ATAL BIHARI VA.I-
PAYEE:

SHRT RAJEND1~A AGNr-
HOTRl:

Written AI1.S'Il'ers ~4

SHRI LAL K. ADVANI:

Will the Minister of HOME AfF-
AIRS be pleased to state:

(a) whether kidnapping, violence
and engaging security forces in gun
battles continue unabated in the States
of Jarnmu 8:. Kashmir and Punjab:

(b) if so, the steps taken by the
Union Government 10 cu •.h these
act ivities:

(I.:) whether the Government pro-
pose to create a 'security belt' all
along the Pakistan border:

(d) if ~U, the action-nlun aIll! the
time-schedule drawn upf'or the same:

(c) if not, the ;-ca"Uih thcrcf'or;

(f) whether cff'ortx .vcrc Ilw(k by
the Government to haw " dialogue
with militants to arrive at a solu-
ti"ll <.11 1.11'-.: problem: and

(gl if .,". the outcome thereof'?

'j i:E MINISTER UF SlATE IN
rHE MINISTRY Of PARLIAMEN-
TARY AFFAIRS AND THE MINI-
STER OF STATE IN THE MINIS-
TRY OF HOME AFF,\IRS (SHRI
M. M. JACOB): (a) Y~s. Sir.

(b) to (g) A Stutemcu is given
below:

STATEME;\iT

111 Jammu & Kashmir and Punjab.
be-ides stepping up vigil on the bor-
der. vulnerable pockets h;; ve been
identified for gearing lip anti-terre-
ri..,ts operations, Naka ambushes and
effective deployment of para-military
forces in the affected/sensitive pockets
have accordingly been organised. Day
and night patrolling in vulnerable
areas. raid on hideouts of terrorists
and extortionists have been inrensi-
tied. lntclliacncc has alsu been strcn-
uthcned. I~laddition to contiuuiug
the stringent measures a:;ailht the ter-
rorists, efforts are being made to mobi-
till' public cooperation in auti-tcrro-
rist operations.



t 2. There is no propo&ul under con-
sideration of the Government for 
creation of a security belt along Indo- 
Pak border.

3. The Government has e\pic!>sed 
its willingness to talk to anyone to 
find a solution to the Kashmir pio- 
blem but the dialogue will have to 
be within the frame work of the Con-
stitution of Tndia

Kidnappings by Militants
m  SHRI M V CHANDRA-

SHEKARA MTiRTHY
SHRI HARl KISHORE

SINGH
SHRI V SRFEN1VASA

PRASAD
Will the Minister ol HOME AFF-

AIRS be pleased to state

(a) whether the Kashmui militants 
i'i Srinagar and ULFA militants in 
Assam have recently kidnaped seve- 
tal officers of IOC and ONGC.

(b) »f so. the details of the officers 
kidnapped and how many of them 
ha\e been released.

(c) whethei the militants in Kash- 
mu and Assam are urging release of 
hard core militants in custody in ex-
chance of the kidnapped officei s and

(d) if so, the steps taken to get the 
kidnapped officers released9

1 HE MINISTER OF STATE IN 
THE MINISTRY OF PARI 1AMEN- 
TARY AFFAIRS AND THE MINI-
STER OF STATE IN THE MINIS-
TRY OF HOME AFFAIRS (SHRI 
M M. JACOB)- (a) Yes. Sir

fb) The names of the officers kid-
napped are as follows:
In Kashmir Volley

(0 Shri K. Doraiswamy, Execu-
tive Director. IOC.

In Assmn
(i) Shri B. N. JaiswaL Chief Geo-

physicist
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(ii) Shn C K. Mohanty, Dy. Super- 
intending-Den Engineer

(iii) Shri S S Gupta, Dy Director
(iv) Shri B S Raju. A->stt. Ex-En* 

gineer
(v) Shn P. P. Srivastav, Superin-

tend mg-Engmeer
(vi) Shri Kishan Lai. Chemist
(vu) Shn Narendra Sharma. Dy. 

Director All of O.N G.C.

Oul ot the above abducted officials. 
S/Sh Narendra Sharma and B N. 
JaKwal have since been released

(c) Yes. Sir

(d) Efforts to pursuade the terro-
rists to release the hostages are con-
tinuing

Bomb Blast in Delhi
337 SHRI M. V CHANDRA- 

SHEKARA MURTHY:
SHRI V SREENTVASA 

PRASAD-

Will the Minister of HOME AFF-
AIRS be pleased to state*

(a) ihe numbei of bomb blasts that 
took place in Delhi during this year 
and how does this number compare 
with similar figures for the preceding 
thioe years.

(b) ihe number of persons killed/ 
injured and the estimated value of 
properties damaged, with details:

(c) the details of compensation paid 
to the next of kin i f those killed and 
injured:

(d) whether any inquiry has been 
conducted in this regard and If 
the outcome thereof: and

(e) the steps taken to prevent the 
recurrence of such incidents?
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